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SHRI H, M. PATEL: This guctjoned
gold was purchased and paid for by
cheques. So, there is no question of
any black money coming into it. Se-
condly gold is  purchased only by
those who are authorised as gold dea.
lers. The ordinary man, however
rich he may be, was not entitled 1o
buy this gold. What he may buy as
ornaments and keeps, that is a differ-
ent matter.

SHRI N. SREEKANTAN NAIR: Has
it come to ithe notice of the Goverrn-
ment that thousands of goldsmiths with
their families have been  commiiting
suicides during the last several years
because they have no work and nno
food? If it has come to the notice of
the Government, will the Government
try to see that the gold sold out s
really converted into ornaments so
that they could get work?

SHRI H. M. PATEL: So far as
goldsmiths are concerned, I do not
think, there has been any instance of
suicide in the recent past. In fact, the
schemme which we have introduced of
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importing gold and making it avail
able to goldsmiths for conversion inlo
ornaments for the purpose of export,
is designed to provide employment to
goldsmiths. As this scheme gathers
momentum, gets known and people
begin to use it, I think many gZold-
smiths will get jobs.

Utilization of Seating Capacity in
Airbuses

*368. SHRI RUDOLPH RODRIGUES
Will the Minislier of TOURISM AND
CIVIL AVIATION be pleased to state:

{a) what plans, if any, Government
have for greater utilisation of seating
capacity in our airbuses which seldom
carry their full passenger load;

(b) if so, the details of the same;
and

(¢) if not, why not?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (SHRI PURU-
SHOTTAM KAUSHIK): (a) The seat-
ing capacity on the Airbus fleet of In-
dian Airlines is well utilised. The aver-
age seat factor for the Airbus routes
during May, 1978 to Oclober, 1978, was
72 per cent,

(h) and {(¢}. Do not arise.

SHRI ~ RUDOLPH RODRIGUES.
Only my sense of humour prevents me
from exploding with such an answer.
The question I had tabled wag about
greater utilisation of seating capacity
bul the answer was about good utili-
sation 72 per cent represents about 200
seals in a 278 seat plane. It is true that
the airbus has a very low financial
break-even point at 120 odd seais, but
still more than 78 seats remain un-
ulilised on an average on each ot
these planes. Is it not a fact that be-
cause of the under-utilisation of our
existing five airbuses there is already
a scheme for additional lease of air-
buses to Air India for some of the
flights to the Middle-East? Because of
the under-utilisation of these airbuses
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by Air India, is it also not a fact ihat
there is a scheme for the integratel

use of these airbuses by Air India and
IAC?

SHRI PURUSHOTTAM KAUSIHIK:
So far as additional use of these
airbuses is concerned, it is entirely a
different question. The question is
whether on the existing routes where
airbuses are operating, there is traffic
potential and for that the answer is
that at present we are operating six
routes in India and also to Gulf coun-
tries and there the utilisation is 72
per cent. It can be said tc be very
good. Sometimes on several routes, il
is 100 per cent some day, it can et
60 per cent on some other day. S0,
the average utilisation is 72 per cent?
so far. As my friend has said, we are
planning te operate on many routes,
but that depends on the availability of
the airbus. Regarding the airbus, pre-
sently that is fully utilized so far as
the route operation is concerned. As
I said, this 72 per cent is the seat utili-
sation on the existing routes wheTe we
are operating our airbuses.

SHRI RUDOLPIiI RODRIGUES:
The hon. Minister still does not admut
that there are schemes afoot for the
greater utilisation of the unused 28
per cent. However, I should have
thought that any Minister would be
concerned with greater utllisation of
the unutilised capacity. My second
question, therefore, is that in the South
we already have an Indian Airlines
scheme for excursion fareg o make
use of utilised capacity. I would ask
the Minister to  consider giving oll-
seasonal IAC excursion fares to stu-
dents and other types of group dele-
gations to make use of this unutiliseid
capacity.

SHRI PURUSHOTTAM ‘KAUSHIK:
It is a suggestion for consideration.

SHRI RAJ KRISHNA DAWN: Sir,
the passengers of the airbus are very
much disiatisfied with the food served
in the airbus. Therefore, 1 want to
know fram the hon. Minister whetehr
they have taken any measures to in-
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prove the quality of food. Not oniy
that the passengers are not taking that
food and so, it is nothing but wastage.
The quality of food is gradually dete-
riorating. So, I want to know from
the hon. Minister what measures they
have taken to improve the quality of
food, ‘

MR. SPEAKER: It does not arise.

SHRI RAJ KRISHNA DAWN: It is
very important.

MR. SPEAKER: It is very impor-
tani, I agree. But it does not arise.

SHR] B, RACHAIAH: 1 would like
to know if the Minister is aware that
between Delhi and Bangalore there is
a large number of people wajting for
tickets every day, especially when
there are foreign delegations going to
Bangalore side and many people are
dispppovinted in not .getting the geats.
I would also like to know from the
hon. Minister whether he will consi-
der pulting an airbus between Delhi
and Ban<alore,

SHRI PURUSHOTTAM KAUSHIK:
I just wanted to answer that the air-
bhus utilisation is maximum, This is
what I wanted to say and my hon.
friend has justified il. Looking to the
traffic growth, we are considering that
but we cannot say anything now. After
alt it all depends on the availability
of aircraft, and that will be taken into
consideration as soon as we get new
aircraft.

SHRI ASOKE KRISHNA DUTT: Mr.
Speaker, Sir, the hon. Minister in his
answer Said that the utilisation in the
airbuses is about 72 per cent. This
could have become much higher, it
could have been over 90 per cent. But
is the Minister aware that there is a
steady deterioration in the quality of
food in the airbuses and that is the
reason why the utilisation is going
down?

SHRI PURUSHOTTAM ~“KAUSHIK:
Firstly, there is a censtant improve-
ment so far as the food served on the
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airbuses are concerned, and I do not
deny that there is scope for im-
provement. But I  deny that because
there is some deficiency in the gquality
of feod this utilisation capacity is
going down,

Loans on Lower Rate of Interest to
Jute Growers

*369, SHRI K. 'PRADHANI: Will the
Minister of FINANCE  be pleased to
state:

(a) whether it is a fact that loans
at a lower rate of interest are made
available to jute magnates for capital
investment for modernisagtion, diversi-
fication and expansion of jute industry
but no credit facilities are available
to the poor jute growers;

(b) if so, what
therefor; and

are the reasons

{c) whether there is any proposal
under Government’s consideration to
extend credit facilities at a lower rate
af interest to the jute growers?

THE MINISTER OF FINANCE
(SHRI H. M. PATEL): (a) and (b).
Financial institutions provide need
based credit to all industries, includ-
ing jute mills, and to jute growers at
rates of interest prevalent from time {o
time.

{(c) Banks are already providing
_credit at concessional rates of interest
for agriculture, which includes jute
growers as they form part of the neg-
lecteg sector.

SHRI K, PRADHANI: What iz the
rate of interest charged to the jute
growers and the jute industrialists?

SHRI H. M. PATEL: The jute grow-
ers would certainly be getting at a
lower rtate of interest, 1If the jufe
growey ig a small man ang if he is en-
titled {o differential rate of iInterest, it
would be 4 per cent; otherwise, if he
borrows upte Rs. 2,500, it will be at 11
per cent, whereas the Industrialists
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would be paying much
that.

higher than

v

SHRI K. PRADHANI: He has not
given a specific answer to my question,
What Is the actual percentage of in--
terest?
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MR. SPEAKER: There is no point of
order in Question Hour. Mr. Pradhani
is asking, what is the rate of interest
for the jute growers and the jute in-
dustrialists.

SHEI H. M. PATEL: 1 have already
saiq that so far as the jute growers
are concerned, if he is a small farmer,
and entitled to differential rate of in-
terest, he will have to pay 4 per cent;
it he is not and if he borrows upto Rs.
2,500, it will be 11 per cent, In any
case, it would be considerably lower
than the ratg which the industrialists
pay. The industrialists would be pay-
ing 11 per cent angd over.

SHRI K. PRADHANI: May I know
from the hon. Mijnister in view of the
large-scale preoduction of jure in Dan-
dakaranya Project area, whether the
Govrnment can finance the jute indus-
try if it is set up on a comperative
basis?

SHRI H. M. PATEL: The question
does not arise. If there is any jute mill
set up by cooperative interest we
would consider and give every agsis-
tance, Today, it [y in the intereat of
the jute growers that the jute mills
flourish and they must also be provid-
ed with flnance.

PROF. SAMAR GUHA: will the
hon. Minister kindly give the break-up
of the lcans given to the jute Indus-
trialists; the jute growers and the mid-
dlemen who procure jute from the jute





